Written Answers

39

(a) whether it is a fact that certain
newspapers in the country are indulging
in communal propaganda;

(b) if so, whether these papers
belong to certain political parties; and

(c) the steps taken by Government
in this connection ?

THE MINISTER OF HOME
AFFAIRS (SHRI Y. B. CHAVAN) :

(a) Yes, Sir.

(b) Government do not have any
definite evidence about the connection
of these papers with political parties.

(¢) Government have drawn the at-
tention of the State Governments to the
provisions of the existing law, specially
Sections 153A, 295A and 505(c) IPC,
which can be invoked for prosecuting
persons who promote enmity between
different groups on grounds of religion,
etc. or commit any act which is preju-
dicial to maintenance of harmony bet-
ween different religious groups or com-
munities. Pursuant to the acceptance
by the Government of the recommenda-
tions of the National Integration
Council. the Criminal and Election Law
(Amendment) Bill, 1968 has been in-
troduced in the Lok Sabha and is now
before a Joint Select Committee.

SATELLITE COMMUNICATION  SYSTEM
FOR EDUCATIONAL PURPOSEs

*129. SHRI HEM RAJ:
SHRI N. R. LASKAR :

Will the Minister of EDUCATION
be pleased to state :

(a) whether the United Nations Edu-
cational, Scientific and Cultural Orga-
nisation propose to set up a Satellite
Communication System in India to
cradicate illiteracy; .

(b) if so, how far it will be of help
in the rural areas;

(c) what will be the total cost of
the scheme; and

(d) when the scheme is likely to be
implemented ?

NOVEMBER 15, 1968
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THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(SHRI SHER SINGH) : (a) to (¢).
The United Nations Educational, Scien-
tific and Cultural Organisation does not
propose to set up a Satellite Communi-
cation System in India. A group of
rescarch cxperts commissioned by
Unesco to prepare a feasibility study of
a pilot project using a communication
satellite primarily for educational tele-
vision observed some timec ago that
India would offer a good choice for the
application of a pilot project. With the
concurrence of the Government of
India, the Unesco deputed an Experts
Mission in November-Décember, 1967
to study the feasibility of launching a
pilot project in India in the use of satel-
lite communication for educational and
cconomic development purposes. The
Unesco Mission, on the basis of the in-
formation assembled in this
and |drawing fupon the experience of
other countries, reached the conclusion
that the requirements of literacy, ex-
tension and improvement of school edu-
cation, health and family planning, im-
provement of agricultural production,
urban and rural community develop-
ment could be achieved a Satellite
Communication System. e recom-
mendations of the Unesco Mission are
under examination by the Government.

The total cost of the project, as
worked out by the Unesco Mission, will
amount to $ 50 million of which
$ 30 million will be in foreign exchange,
The technical and engineering aspects
of the use of Satellite Communication
are being studied and a decision in the
matter will be taken after the studies
are completed.

INVITATIONS TO GOVERNMENT OFFI-
CIALS FROM FOREIGN MISSIONS

*130. SHRI HARDAYAL

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that the
Government officials accept invitations
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from the foreign missions in India and
participate freely in their parties/func-
tions;

(b) if so, whether Government pro-
pose to lay down any procedure or
regulations in regard to acceptance of
such invitations by the Government
Official in the interest of security; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS (SHRI VIDYA CHARAN
SHUKLA) : (a) to (c). Standing
orders already exist regulating the ac-
ceptance of invitations by Government
servants from Foreign Missions.
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KAsHMIR CONVENTION
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SHARMA :
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SHRI K. G, DESHMUKH :;
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